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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).35785/2012

(From the judgenent and order dated 30/04/2012 in RP No.2398/2007 of
NATI ONAL CONSUMERS DI SPUTES REDRESSAL COWM SSI ON, NEW DELHI )

SMT. PUSPI TA SAHCO Petitioner(s)
VERSUS
SR. BRANCH MANAGER, ORI ENTAL I NS. CO. LTD. Respondent (s)

(Wth office report)
Date: 23/08/ 2013 This Petition was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE S. A, BOBDE

For Petitioner(s) K. G Bhagat, Adv.
Dattatray Vyas, Adv.
Neha Jai n, Adv.

Vi neet Bhagat , Adv.

Ki shore Rawat, Adv.
Dhiraj , Adv.
M K. Dua, Adv.

For Respondent (s)

SS5 5FSS

M. Satyendra Kumar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Heard | earned counsel for the petitioner.

The Special Leave Petition is di sm ssed.

(O P. Sharma) (MS. Negi)
Court Master Court Master

The



